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regarding de jure transfer of former
French possessions in India?

Minister of External Affairs (Shri
Sadath Alt Khan): The question of the
ratification of the Treaty of Cession
of the French Establishments of
Pondicherry, Karaikal, Mahe and
Yanam has again been taken up with
the Government of France. No firm
date has, however, yet been fixed for
discussion of this issue in the French
National Assembly. The present indi-
cations are that there has been no
change in the attitude of the Govern-
ment of France on the question and
they are waiting for an opportune
moment to move the Ratification Bill
in the National Assembly.
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Convention of Nagas

Shri 8. M. Banerjee:

Shri Panigrahi:

Shri L. Achaw Singh:
Shri Hem Barua:
Shrimati Maflda Ahmed:
Shrimati Ila Palchoudhuri:
Shri Muhammed Elirs:
Shri N. R. Muniswamy:

. Shri Aurobindo Ghosal:
#62. < Shri Ram Krishan Gupta:
Shri 8. A. Mehdi:

Dr. Ram Subhag Singh:
Shri Kalika Singh:

Shri Vajpayee:

Shri U. L. Patil:

Shri Ajit Singh Sarhadi:
Shri Sadhan Gupta:

Shri Rameshwar Tantla:

Will the Prime Minister be pleased
to state:

(a) whether a convention of Naga
Leaders was held in October, 1959;
and

(b) 1f so, the decisions taken at the
said convention?

The Parliamentary Secretary to the
Minister of External Affairs (Shri J.
N. Hazarlka): (a) Yes; the Third Naga
People’s Convention was held at
Mokokchung from 22nd to 26th
October, 1959.

(b) This Convention unanimously
passed a 16-point draft containing pror
posals to form the basis of negotia-
tions with the Government of India
for a political settlement with the
Nagas. A copy of the draft is placed
on the Table of the House. ([See
Appendix 1, annexure No. 77].

Sugar Machinery Manufacturing
Project
*288. Shri Ajit Singh Sarhadi: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that there
was a proposal to have a Sugar






